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Cultural Agreement between India and 
Soviet-Rimia

1664. SHRIMATI SAV1TRI SHYAM 
SHRI S C SAMANTA :

Will the Minister of CULTURE be plcdsed 
to state :

(a) whether the Indo Soviet Cultural 
Committees have finalised their cultural pro­
gramme for the two countiies for the years
1972-74 , and

(b) if so, the gist of the cultural pro­
grammes 9

THE DFPUTY MINISTER IN THE 
MINISTRY O I I DUCATION AND SOCIAL 
W Fl TARE A N D  IN THE DLPAR1M ENT  
o r  c u n u R r  ( s h r i  d  p y a d a v )  (a)
Yes Sir

(b) The programme finalised lor 1972 74 
envisages cooperation between the two coun­
tries in the fields of Sciencc and Technology 
Fdueation, Culture and Art, Cinema, Radio, 
T V and Press, Health and Sports It pio- 
vidcs for the exchange of scientists, educationi­
sts, writers journalists, artists, and spoitmen 
besides the exchange of dance and music en­
sembles, art exhibitions, books, radio and 
T V broadcasts and films etc.

The programme provides for the visit of 
more than 350 persons on either side, besides, 
long-term visits of teachers and scholars.
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Utilisation of funds for Tribal Development 
Blocks in Madhya Pradesh

1667 SHRI \RVIND NEIAM
SHRI HUKUM CHAND 

KACHWAI

Will the Minister of EDUCATION AND 
SO "IAL WELFARE be pleased to state .

(a) whether m the Tribal Development 
Blocks in Madhya Pradesh, there was a short­
fall of Allotment and under-utilisation of funds 
*0 the extent of Rs 381 facs during the period 
of 1 <>57-58 to 1969-70 ,

(b) whether the Ministry have refused to 
allow carry-over of funds for expenditure in 
these Blocks to this extent, if so, whether m 
the past cairy-over has been allowed for the 
Community Development Blocks specially in 
vi:w of the special responsibilities of the Union 
Government towards the tribal people , and

(c) whether the Union Government are 
now taking steps to allot funds to the extent 
of the shortfall during the Fourth Plan 
period ?

1 HE DrPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELI ARE (SHRI K S. RAMA- 
SWAMY) : (a) The funds were allocated for 
Tribal Development Blocks to the Government 
of Madhya Pradesh on the approved pattern




